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.Joint Manacement CouncDs 

.38 J Shri Ram Krishan Gupta: . L Shri Sadhan Gupta: 

Will the Minister of Labour and 
Employment be pleased to state: 

(a) whether the Union Ministry of 
Labour has initiated a move to per-
suade more industrial establishments 
to set up joint management councils; 
and 

(b) if so, the result thereof? 

The Deputy Minister of Planning 
and Labour and Employment (Shri 
L. N. Mishra): (a) Yes. 

(b) It is too early to assess the 
results. 

Tibetan Refugees 

r 8hrimatl Da Palchoudhuri: 
Shri Subiman Ghose: 1 8hri Hem Barna: 
8hri Aurobindo Gh~: 
Shri Indrajit Gupta: 

L 8hrimatl Renu Chalaavutty: 

·39. 

Will thE: Prime MiDIster be pleased 
to state: 

(a) whether it is a fact that about 
600 Tibetan fled recently with their 
flocks of sheep numbering about 1500 
from the Chinese-occupied area of 
Ladakh into Indian territory; 

(b) if so, full facts about the matter; 
and 

(c) the steps taken by Government 
in connection with these Tibetan 
refugees? 

The Deputy Minister of EJCterDal 
Mairs (8hrimati Lakshmi Menon): 
(a) and {b). The total number of 
refugees who have entered Ladakh 
from Tibet between March-April, 1959 
and September, 1960 is 648. Most of 
them have brought their livc~tock 
with them. 

(c) Some of them have found emp· 
loyment on road construction work in 

Ladakh. Others have been TT'oved 
away from the border and s~ttled 
with their livestock on land in Ladakh 
itself. 

Cement Machinery 

.40 {8hri 8hree Narayan Das: 
. Shri Radha Raman: 

Will the Minister of Commerce and 
Industry be pleased to state: 

(a) whether it is a fact that the 
firms which manufacture cement 
machinery within the country are 
unable to cope with the demand; and 

(b) if so, what steps have 
taken or are proposed to be 
to meet this situation? 

been 
taken 

The Minister of Industry (Shri 
Manubhai Shah): (a) and (b). !'hert 
are at present six firms registp.~cd or 
licensed under the Industries (Deve-
lopment and Regulation Act), 1951, for 
the manufacture of cement machinery 
and parts thereof. Of these, t~ree 

units are licensed for the manufarture 
of cement machinery with a total 
turnover of about Rs. 4 crores worth 
of machinery including camplete 
cement plants, per annum. It is 
expected that when these thrt'e u,,:ts 
also go into production by the pnd of 
1962, as anticipated, much of the 
country's demand for cement machi-
nery would be met. About 5 to 6 
standard cement plants of 60~750 
tonslday capacity will be manuraMur~d 
in the country every year from 1963 
onward. It is the policy of the Gov-
ernment to encourage creation of 
additional capacity to meet the dpmand 
for machinery either by expansion of 
the existing units or by the lirensing 
of new units. 

/ International FUm Festival in IDdJa 

r Shri D. C. Sharma: t Shri Ram Krishan Gupta: 
*41. Shri Bhakt Darshan: 

Shri Ajlt Singh Sarhadi: 
Shri Madh1lS1ldan Rao: 

----,. Will the Minister of InformatiOll 
and Broadcasting be pleased to refer 




